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{Shri B.V. Desai]

vernment for clearing the third and the
fourth units of the Raichur Thermal
‘Power Project is deleyed further, it will
deteriorate the position.

Therefore, I appeal and request the
.Hon’ble Minister to kindly consider
"this aspect urgently #nd take a final de-
‘cision without any further delay.

T may also state that the Karnataka
‘State has a strong case for sctting up an
atomic power plant which is being con-
.sidered by the Government.

I hope and trust that the Central
Government will see the urgency of the
case and take immediate neccessary
measures.

(ii) Early Clearance by Central Govern-
ment of the Silent Valley Hydro-
Electric Project 10 Overcome the

Power Shortage in Kerala

SHRI V.S. VIJAYARADHAVAN
(Palghat)* : The Government of Kerala
has submitted a new proposal regarding
the Silent Valley hydro-electric project.
According to this new proposal, there
will be no reservoir at Silent Valley
', and the water from Silent Valley will
“be diverted to Kerala Bhawani river

and it will be stored in a rescrvoir to be
_ built there.

This proposal submitted by the
Government of Kerala goes a long way
- in meeting the objection raised by the
‘environmentalists namely that if a
reservoir is built at Silent Valley it will
inundate a part of the evergreen forest.
The question of Silent Valley hydro-
. ‘électric project assumes very greut
. importance in the context of alarming
_ power shortage being experienced in
~ Kerdla. The Malabar region of Kerala
Js the worst hit due to power-cut.
. Silent Valley project is the only major
. “hydro-electric project which can meet
fully the power requircments of Mala-
bar region.
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In view of the urgency of the pro-
blem and also in view of the eminently
practical approach adopted in the new
proposal submitted by Kerala, 1 would
request the Government to clear this
project as quickly as possible.

(iii) Need for taking over the Laksar
and Iqual Pur Sugar Mills by
Government for their pro-
per functioning
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(iv) Need to Introduce a Direct Train
between Koraput and Bhubaneshwar

SHRI  CHINTAMANI  PANI-
GRAHI (Bhubaneshwar) : Koraput is
a predominantly tribal  district in
Orissa. It is the second largest district
in area in India. It has bountry of natural
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"“¥The original spcech was delivered in Malayalam.



